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ITEM NO.1               COURT NO.5               SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  43/2019

PIONEER URBAN LAND AND INFRASTRUCTURE LIMITED & ANR.Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                               Respondent(s)

([TOP OF THE BOARD][ TO BE TAKEN UP AS FIRST ITEM])
 
WITH
W.P.(C) No. 99/2019 (X)
(FOR EX-PARTE STAY ON IA 16470/2019)

W.P.(C) No. 124/2019 (X)
(FOR EX-PARTE STAY ON IA 19568/2019)

W.P.(C) No. 121/2019 (X)
(FOR APPROPRIATE ORDERS/DIRECTIONS ON IA 19189/2019)

W.P.(C) No. 129/2019 (X)
(FOR EX-PARTE STAY ON IA 20888/2019
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
34573/2019)

C.A. No. 1486/2019 (XVII)
(FOR EX-PARTE STAY ON IA 22176/2019 
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA 
22179/2019 
FOR WITHDRAWAL OF CASE/APPLICATION ON IA 71003/2019)

W.P.(C) No. 130/2019 (X)
(FOR EX-PARTE AD-INTERIM RELIEF ON IA 21225/2019 
FOR INTERVENTION/IMPLEADMENT ON IA 65754/2019 
FOR APPROPRIATE ORDERS/DIRECTIONS ON IA 65755/2019)

W.P.(C) No. 135/2019 (X)
(FOR EX-PARTE STAY ON IA 22707/2019 
FOR PERMISSION TO APPEAR AND ARGUE IN PERSON ON IA 49256/2019)

W.P.(C) No. 201/2019 (X)
(FOR STAY APPLICATION ON IA 30653/2019)

W.P.(C) No. 147/2019 (X)
(FOR STAY APPLICATION ON IA 23796/2019) 
FOR INTERVENTION/IMPLEADMENT ON IA 77059/2019)
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W.P.(C) No. 193/2019 (X)
(FOR STAY APPLICATION ON IA 29821/2019)

W.P.(C) No. 156/2019 (X)
(FOR STAY APPLICATION ON IA 25152/2019) 
FOR INTERVENTION/IMPLEADMENT ON IA 78571/2019)

W.P.(C) No. 183/2019 (X)
(FOR EX-PARTE STAY ON IA 28512/2019)

W.P.(C) No. 166/2019 (X)
(FOR EX-PARTE STAY ON IA 26318/2019)

W.P.(C) No. 163/2019 (X)
(FOR EX-PARTE STAY ON IA 25961/2019)

W.P.(C) No. 194/2019 (X)
(FOR EX-PARTE STAY ON IA 29847/2019 
FOR INTERVENTION/IMPLEADMENT ON IA 106588/2019)

W.P.(C) No. 176/2019 (X)
(FOR EX-PARTE AD-INTERIM RELIEF ON IA 27792/2019 
FOR INTERVENTION APPLICATION ON IA 93851/2019)

W.P.(C) No. 205/2019 (X)
(FOR EX-PARTE AD-INTERIM RELIEF ON IA 31091/2019)

W.P.(C) No. 173/2019 (X)
(FOR EX-PARTE STAY ON IA 26790/2019 
FOR DISMISSING THE CASE ON IA 89122/2019)

W.P.(C) No. 189/2019 (X)
(FOR EX-PARTE STAY ON IA 29399/2019)

W.P.(C) No. 188/2019 (X)
(FOR EX-PARTE STAY ON IA 29282/2019)

W.P.(C) No. 185/2019 (X)
(FOR STAY APPLICATION ON IA 28993/2019)

W.P.(C) No. 177/2019 (X)
(FOR STAY APPLICATION ON IA 28053/2019)

W.P.(C) No. 214/2019 (X)
(FOR EX-PARTE AD-INTERIM RELIEF ON IA 32335/2019)

W.P.(C) No. 303/2019 (X)
(FOR EX-PARTE STAY ON IA 41086/2019)

W.P.(C) No. 195/2019 (X)
(FOR GRANT OF INTERIM RELIEF ON IA 29861/2019)
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W.P.(C) No. 197/2019 (X)
(FOR EX-PARTE STAY ON IA 30499/2019)

W.P.(C) No. 196/2019 (X)
(FOR STAY APPLICATION ON IA 29872/2019 
FOR CLARIFICATION/DIRECTION ON IA 29873/2019)

W.P.(C) No. 243/2019 (X)
(FOR STAY APPLICATION ON IA 34642/2019)

W.P.(C) No. 198/2019 (X)
(FOR STAY APPLICATION ON IA 30191/2019)

W.P.(C) No. 199/2019 (X)
(FOR EX-PARTE AD-INTERIM RELIEF ON IA 30507/2019 
FOR INTERVENTION APPLICATION ON IA 109853/2019)

W.P.(C) No. 200/2019 (X)
(FOR STAY APPLICATION ON IA 30595/2019)

W.P.(C) No. 309/2019 (X)
(IA No. 41618/2019 - EX-PARTE STAY)

W.P.(C) No. 217/2019 (X)
(FOR EX-PARTE STAY ON IA 32786/2019)

W.P.(C) No. 230/2019 (X)
(FOR STAY APPLICATION ON IA 33874/2019 
FOR INTERVENTION/IMPLEADMENT ON IA 57843/2019 
FOR CLARIFICATION/DIRECTION ON IA 57845/2019)

W.P.(C) No. 304/2019 (X)
(FOR EX-PARTE STAY ON IA 41219/2019)

W.P.(C) No. 258/2019 (X)
(FOR EX-PARTE STAY ON IA 36864/2019)

W.P.(C) No. 221/2019 (X)
(FOR GRANT OF INTERIM RELIEF ON IA 33349/2019)

W.P.(C) No. 229/2019 (X)
(FOR GRANT OF INTERIM RELIEF ON IA 33873/2019 
FOR VACATING STAY ON IA 76509/2019)

W.P.(C) No. 241/2019 (X)
(FOR EX-PARTE AD-INTERIM RELIEF ON IA 34620/2019 
FOR VACATING STAY ON IA 76474/2019)

W.P.(C) No. 293/2019 (X)
(FOR STAY APPLICATION ON IA 40244/2019)
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W.P.(C) No. 310/2019 (X)
(FOR GRANT OF INTERIM RELIEF ON IA 41831/2019 
FOR INTERVENTION/IMPLEADMENT ON IA 105406/2019)

W.P.(C) No. 242/2019 (X)
(FOR EX-PARTE AD-INTERIM RELIEF ON IA 34638/2019 
FOR CLARIFICATION/DIRECTION ON IA 59556/2019)

W.P.(C) No. 280/2019 (X)
(FOR EX-PARTE AD-INTERIM RELIEF ON IA 39164/2019)

W.P.(C) No. 261/2019 (X)
(FOR EX-PARTE STAY ON IA 36990/2019)

W.P.(C) No. 263/2019 (X)
(FOR EX-PARTE AD-INTERIM RELIEF ON IA 37273/2019)

W.P.(C) No. 272/2019 (X)
(FOR STAY APPLICATION ON IA 38419/2019)

W.P.(C) No. 362/2019 (X)
(FOR STAY APPLICATION ON IA 48184/2019)

W.P.(C) No. 358/2019 (X)
(FOR EX-PARTE STAY ON IA 47580/2019)

W.P.(C) No. 281/2019 (X)
(FOR EX-PARTE STAY ON IA 39210/2019)

W.P.(C) No. 277/2019 (X)
(FOR STAY APPLICATION ON IA 39108/2019)

W.P.(C) No. 311/2019 (X)
(FOR GRANT OF INTERIM RELIEF ON IA 42090/2019)

W.P.(C) No. 279/2019 (X)
(IA No. 39119/2019 - EX-PARTE STAY)

W.P.(C) No. 283/2019 (X)
(FOR EX-PARTE STAY ON IA 39243/2019 
FOR DELETING THE NAME OF PETITIONER/RESPONDENT ON IA 56981/2019)

W.P.(C) No. 366/2019 (X)
(FOR EX-PARTE STAY ON IA 49064/2019)

W.P.(C) No. 287/2019 (X)
(FOR STAY APPLICATION ON IA 39744/2019 
FOR INTERVENTION/IMPLEADMENT ON IA 59514/2019 
FOR CLARIFICATION/DIRECTION ON IA 59519/2019)

W.P.(C) No. 284/2019 (X)
(FOR STAY APPLICATION ON IA 39403/2019)
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W.P.(C) No. 312/2019 (X)
(FOR STAY APPLICATION ON IA 42161/2019 
FOR VACATING STAY ON IA 70123/2019)

W.P.(C) No. 294/2019 (X)
(FOR STAY APPLICATION ON IA 40341/2019)

Diary No(s). 8561/2019 (X)
(FOR CONDONATION OF DELAY IN FILING/REFILING SLP/APPEAL ON IA 
73655/2019 FOR STAY APPLICATION ON IA 73657/2019)

W.P.(C) No. 320/2019 (X)
(FOR EX-PARTE AD-INTERIM RELIEF ON IA 42656/2019)

W.P.(C) No. 321/2019 (X)
(FOR GRANT OF INTERIM RELIEF ON IA 42689/2019

W.P.(C) No. 319/2019 (X)
(FOR EX-PARTE STAY ON IA 42605/2019)

W.P.(C) No. 386/2019 (X)
(FOR STAY APPLICATION ON IA 51555/2019 
FOR EXEMPTION FROM FILING O.T. ON IA 51556/2019 
FOR VACATING STAY ON IA 64636/2019)

W.P.(C) No. 396/2019 (X)
(FOR STAY APPLICATION ON IA 52393/2019 
FOR EXEMPTION FROM FILING O.T. ON IA 52394/2019)

W.P.(C) No. 345/2019 (X)
(FOR STAY APPLICATION ON IA 45159/2019)
W.P.(C) No. 328/2019 (X)
(FOR EX-PARTE STAY ON IA 43432/2019)

W.P.(C) No. 347/2019 (X)
(FOR EX-PARTE AD-INTERIM RELIEF ON IA 45257/2019)

W.P.(C) No. 344/2019 (X)
(FOR STAY APPLICATION ON IA 45092/2019 
FOR INTERVENTION/IMPLEADMENT ON IA 83286/2019)

W.P.(C) No. 369/2019 (X)
(FOR STAY APPLICATION ON IA 49225/2019)

W.P.(C) No. 916/2019 (X)
IA No. 96692/2019 - EX-PARTE STAY)

W.P.(C) No. 350/2019 (X)
(FOR STAY APPLICATION ON IA 45947/2019)

W.P.(C) No. 353/2019 (X)
(FOR EX-PARTE STAY ON IA 46474/2019)
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W.P.(C) No. 355/2019 (X)
(FOR STAY APPLICATION ON IA 47182/2019)

W.P.(C) No. 361/2019 (X)
(FOR STAY APPLICATION ON IA 47796/2019)

W.P.(C) No. 354/2019 (X)
(FOR EX-PARTE STAY ON IA 47082/2019)

W.P.(C) No. 402/2019 (X)
(FOR EX-PARTE STAY ON IA 53246/2019)

W.P.(C) No. 412/2019 (X)
(FOR STAY APPLICATION ON IA 54094/2019)

W.P.(C) No. 357/2019 (X)
(FOR GRANT OF INTERIM RELIEF ON IA 47548/2019 
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA 
51622/2019 
FOR INTERVENTION/IMPLEADMENT ON IA 73462/2019)

W.P.(C) No. 411/2019 (X)
(FOR EX-PARTE AD-INTERIM RELIEF ON IA 53964/2019)

W.P.(C) No. 505/2019 (X)
(FOR EX-PARTE STAY ON IA 64027/2019)

W.P.(C) No. 374/2019 (X)
(FOR EX-PARTE STAY ON IA 49856/2019)

W.P.(C) No. 377/2019 (X)
(FOR EX-PARTE STAY ON IA 50061/2019)

W.P.(C) No. 389/2019 (X)
(FOR EX-PARTE STAY ON IA 51573/2019 
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA 
60718/2019)

W.P.(C) No. 829/2019 (X)
IA No. 77301/2019 - EX-PARTE STAY

W.P.(C) No. 640/2019 (X)
(FOR GRANT OF INTERIM RELIEF ON IA 70871/2019)

W.P.(C) No. 454/2019 (X)
(FOR EX-PARTE STAY ON IA 58627/2019)

W.P.(C) No. 409/2019 (X)
(FOR EX-PARTE STAY ON IA 53724/2019)

W.P.(C) No. 398/2019 (X)
(FOR EX-PARTE STAY ON IA 52855/2019)
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W.P.(C) No. 407/2019 (X)
(FOR EX-PARTE STAY ON IA 53696/2019

W.P.(C) No. 441/2019 (X)
(FOR GRANT OF INTERIM RELIEF ON IA 57311/2019)

W.P.(C) No. 426/2019 (X)
(FOR STAY APPLICATION ON IA 55505/2019)

W.P.(C) No. 410/2019 (X)
(FOR EX-PARTE STAY ON IA 53765/2019)

W.P.(C) No. 418/2019 (X)
(FOR STAY APPLICATION ON IA 54546/2019)

W.P.(C) No. 485/2019 (X)
(FOR GRANT OF INTERIM RELIEF ON IA 61463/2019)

W.P.(C) No. 425/2019 (X)
(FOR EX-PARTE STAY ON IA 55467/2019)

W.P.(C) No. 535/2019 (X)
(FOR STAY APPLICATION ON IA 66611/2019)

W.P.(C) No. 437/2019 (X)
(FOR EX-PARTE STAY ON IA 56758/2019 
FOR EXEMPTION FROM FILING O.T. ON IA 56762/2019 
FOR INTERVENTION/IMPLEADMENT ON IA 78539/2019)

W.P.(C) No. 442/2019 (X)
(FOR STAY APPLICATION ON IA 57331/2019 
FOR MODIFICATION ON IA 77797/2019 
FOR CLARIFICATION/DIRECTION ON IA 77807/2019)

W.P.(C) No. 468/2019 (X)
(FOR STAY APPLICATION ON IA 59601/2019)

W.P.(C) No. 491/2019 (X)
(FOR EX-PARTE STAY ON IA 61930/2019)

W.P.(C) No. 566/2019 (X)
(FOR EX-PARTE STAY ON IA 70738/2019 
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA 
77979/2019 
FOR EXEMPTION FROM FILING O.T. ON IA 77980/2019)

W.P.(C) No. 457/2019 (X)
(FOR STAY APPLICATION ON IA 58703/2019)

W.P.(C) No. 614/2019 (X)
(FOR EX-PARTE STAY ON IA 74748/2019)
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W.P.(C) No. 544/2019 (X)
(FOR EX-PARTE STAY ON IA 67931/2019)

W.P.(C) No. 483/2019 (X)
(FOR GRANT OF INTERIM RELIEF ON IA 61364/2019)

W.P.(C) No. 669/2019 (X)
(FOR STAY APPLICATION ON IA 79456/2019)

W.P.(C) No. 529/2019 (X)
(FOR EX-PARTE STAY ON IA 66164/2019)

W.P.(C) No. 492/2019 (X)
(FOR STAY APPLICATION ON IA 62153/2019

W.P.(C) No. 532/2019 (X)
(FOR EX-PARTE AD-INTERIM RELIEF ON IA 66343/2019)

W.P.(C) No. 540/2019 (X)
(FOR STAY APPLICATION ON IA 67600/2019)

W.P.(C) No. 522/2019 (X)
(FOR EX-PARTE STAY ON IA 65329/2019 
FOR INTERVENTION/IMPLEADMENT ON IA 77601/2019 
FOR STAY APPLICATION ON IA 77620/2019)

W.P.(C) No. 503/2019 (X)
(FOR EX-PARTE STAY ON IA 63707/2019)

W.P.(C) No. 506/2019 (X)
(FOR STAY APPLICATION ON IA 64045/2019 
FOR AMENDMENT OF THE PETITION ON IA 102514/2019)

W.P.(C) No. 513/2019 (X)
(FOR STAY APPLICATION ON IA 64520/2019 
FOR CLARIFICATION/DIRECTION ON IA 73471/2019)

W.P.(C) No. 530/2019 (X)
(FOR STAY APPLICATION ON IA 66241/2019)

W.P.(C) No. 555/2019 (X)
(FOR EX-PARTE STAY ON IA 69330/2019)

W.P.(C) No. 634/2019 (X)
(FOR STAY APPLICATION ON IA 76145/2019)

W.P.(C) No. 580/2019 (X)
(FOR EX-PARTE STAY ON IA 71862/2019

W.P.(C) No. 587/2019 (X)
(FOR STAY APPLICATION ON IA 72585/2019)
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W.P.(C) No. 682/2019 (X)
(FOR STAY APPLICATION ON IA 81065/2019)

W.P.(C) No. 585/2019 (X)
(FOR EX-PARTE STAY ON IA 72430/2019 
FOR INTERVENTION/IMPLEADMENT ON IA 79971/2019 
FOR APPROPRIATE ORDERS/DIRECTIONS ON IA 79978/2019 
FOR INTERVENTION/IMPLEADMENT ON IA 91306/2019 
FOR CLARIFICATION/DIRECTION ON IA 91307/2019)

W.P.(C) No. 613/2019 (X)
FOR STAY APPLICATION ON IA 74726/2019)

W.P.(C) No. 571/2019 (X)
(FOR STAY APPLICATION ON IA 71068/2019)

W.P.(C) No. 578/2019 (X)
(FOR EX-PARTE STAY ON IA 71660/2019)

W.P.(C) No. 600/2019 (X)
(FOR STAY APPLICATION ON IA 73821/2019)

W.P.(C) No. 589/2019 (X)
(FOR EX-PARTE STAY ON IA 72816/2019)

W.P.(C) No. 610/2019 (X)
(FOR EX-PARTE STAY ON IA 74266/2019)

W.P.(C) No. 648/2019 (X)
(FOR EX-PARTE STAY ON IA 77070/2019)

W.P.(C) No. 673/2019 (X)
(FOR EX-PARTE STAY ON IA 79524/2019)

W.P.(C) No. 629/2019 (X)
(FOR EX-PARTE STAY ON IA 75871/2019)

W.P.(C) No. 638/2019 (X)
(FOR ADMISSION)

W.P.(C) No. 597/2019 (X)
(FOR EX-PARTE STAY ON IA 73797/2019)

W.P.(C) No. 636/2019 (X)
(FOR EX-PARTE STAY ON IA 76244/2019)

W.P.(C) No. 632/2019 (X)
(FOR STAY APPLICATION ON IA 75901/2019)

W.P.(C) No. 642/2019 (X)
(FOR STAY APPLICATION ON IA 76584/2019 
FOR EXEMPTION FROM FILING O.T. ON IA 76589/2019)
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W.P.(C) No. 644/2019 (X)
(FOR STAY APPLICATION ON IA 76714/2019)

W.P.(C) No. 655/2019 (X)
(FOR EX-PARTE STAY ON IA 77686/2019)

W.P.(C) No. 643/2019 (X)
(FOR EX-PARTE STAY ON IA 76685/2019)

W.P.(C) No. 668/2019 (X)
(FOR STAY APPLICATION ON IA 79080/2019)

W.P.(C) No. 671/2019 (X)
(FOR STAY APPLICATION ON IA 79479/2019)

W.P.(C) No. 678/2019 (X)
(FOR STAY APPLICATION ON IA 80442/2019)

W.P.(C) No. 702/2019 (X)
(FOR GRANT OF INTERIM RELIEF ON IA 83747/2019

W.P.(C) No. 704/2019 (X)
(FOR EX-PARTE STAY ON IA 84073/2019)

W.P.(C) No. 694/2019 (X)
(FOR EX-PARTE STAY ON IA 83153/2019)

W.P.(C) No. 822/2019 (X)
(FOR STAY APPLICATION ON IA 93116/2019)

W.P.(C) No. 807/2019 (X)
(FOR STAY APPLICATION ON IA 91975/2019)

W.P.(C) No. 713/2019 (X)
(FOR STAY APPLICATION ON IA 85066/2019)

W.P.(C) No. 714/2019 (X)
(IA No.85226/2019-STAY APPLICATION)

Diary No(s). 19755/2019 (X)
(FOR  ADMISSION  and  IA  No.109597/2019-CONDONATION  OF  DELAY  IN
REFILING)

W.P.(C) No. 824/2019 (X)
(FOR EX-PARTE STAY ON IA 93465/2019)

W.P.(C) No. 739/2019 (X)
(The Name of Ld. Attorney General for India may be shown in the 
cause list.
IA No. 87351/2019 - EX-PARTE STAY



11

W.P.(C) No. 745/2019 (X)
IA No. 88030/2019 - STAY APPLICATION)

W.P.(C) No. 806/2019 (X)
(FOR STAY APPLICATION ON IA 91906/2019)

W.P.(C) No. 846/2019 (X)
(FOR STAY APPLICATION ON IA 97016/2019)

W.P.(C) No. 904/2019 (X)
(FOR STAY APPLICATION ON IA 102886/2019)

W.P.(C) No. 800/2019 (X)
(FOR STAY APPLICATION ON IA 91356/2019)

W.P.(C) No. 808/2019 (X)
(FOR STAY APPLICATION ON IA 92017/2019)

W.P.(C) No. 805/2019 (X)
(FOR STAY APPLICATION ON IA 91896/2019)

W.P.(C) No. 821/2019 (X)
(FOR STAY APPLICATION ON IA 93038/2019 
FOR INTERVENTION/IMPLEADMENT ON IA 109435/2019)

W.P.(C) No. 831/2019 (X)
(FOR GRANT OF INTERIM RELIEF ON IA 94765/2019

W.P.(C) No. 950/2019 (X)
(FOR ADMISSION and IA No.109802/2019-EX-PARTE STAY)

W.P.(C) No. 850/2019 (X)
(FOR EX-PARTE STAY ON IA 97245/2019 
FOR EXEMPTION FROM FILING O.T. ON IA 97246/2019

W.P.(C) No. 830/2019 (X)
(FOR STAY APPLICATION ON IA 94678/2019)

W.P.(C) No. 858/2019 (X)
(FOR STAY APPLICATION ON IA 97942/2019)

W.P.(C) No. 840/2019 (X)
(FOR STAY APPLICATION ON IA 95958/2019 
FOR EXEMPTION FROM FILING O.T. ON IA 95959/2019)

W.P.(C) No. 877/2019 (X)
(FOR EX-PARTE STAY ON IA 100488/2019

W.P.(C) No. 868/2019 (X)
FOR EX-PARTE STAY ON IA 99002/2019)
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W.P.(C) No. 855/2019 (X)
(FOR EX-PARTE STAY ON IA 97599/2019)

W.P.(C) No. 871/2019 (X)
(FOR EX-PARTE STAY ON IA 99457/2019)

W.P.(C) No. 927/2019 (X)
(FOR ADMISSION)

W.P.(C) No. 861/2019 (X)
(FOR EX-PARTE STAY ON IA 98480/2019)

W.P.(C) No. 860/2019 (X)
(FOR APPROPRIATE ORDERS/DIRECTIONS ON IA 98363/2019)

W.P.(C) No. 878/2019 (X)
IA No. 100692/2019 - STAY APPLICATION)

W.P.(C) No. 913/2019 (X)
(FOR ADMISSION and I.R. and IA No.104830/2019-STAY APPLICATION

W.P.(C) No. 909/2019 (X)
(FOR APPROPRIATE ORDERS/DIRECTIONS ON IA 103935/2019)

W.P.(C) No. 905/2019 (X)
(FOR STAY APPLICATION ON IA 103169/2019)

W.P.(C) No. 922/2019 (X)
(FOR ADMISSION and IA No.106108/2019-STAY APPLICATION)

W.P.(C) No. 918/2019 (X)
(FOR ADMISSION and IA No.105326/2019-EX-PARTE STAY)

W.P.(C) No. 919/2019 (X)
(FOR ADMISSION and IA No.105459/2019-EX-PARTE STAY)

W.P.(C) No. 941/2019 (X)
(FOR ADMISSION and IA No.108755/2019-EX-PARTE STAY)
 
Date : 01-08-2019 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE ROHINTON FALI NARIMAN
         HON'BLE MR. JUSTICE SANJIV KHANNA
         HON'BLE MR. JUSTICE SURYA KANT

For Petitioner(s) Dr. Abhishek Manu Singhvi, Sr. Adv.
Mr. Nikhil Nayyar, Sr. Adv.
Ms. Pritha Srikumar Iyer, AOR
Mr. Azeem Samuel, Adv.
Ms. Vasudha Sharma, Adv.
Ms. Neha Mathen, Adv.
Mr. Naveen Hegde, Adv.
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Ms. Mansi Binjrajka, Adv.
Mr. Sumesh Dhawan, Adv.
Ms. Vatsala Kak, Adv.
Mr. Vivek Sibal, Adv.

Apoorva Chowdhary, Adv.
Ms. Geetika Sharma, Adv.
Mr. Sumesh Dhawan, Adv.
Ms. Vatsala Kak, Adv.
Ms. Pritha Srikumar Iyer, AOR

Mr. Vikas Tiwari, Adv.
                   Mr. Sunil Prakash Sharma, AOR

Mr. Kr. Deepraj, Adv.

                   Mr. Rakesh Kumar-I, AOR
Ms. Arti Rathore, Adv.
Mr. Anupam Sharma, Adv.

                  Mr. Joby P. Varghese, AOR
Mr. Abhinav Ankit, Adv.
Mr. Nipun Malhotra, Adv.
Mr. Anshumaan Sahni, Adv.

                   Mr. Jitendra Kumar, AOR

                  Mr. P. V. Yogeswaran, AOR
Mr. Rishi Kapoor, Adv.
Mr. Ashish Kumar Upadhyay, Adv.

Mr. Neeraj Kishan Kaul, Sr. Adv.
Mr. Devanshu Sajlan, Adv.
Mr. Akash Lamba, Adv.
Mr. Deepak Joshi, Adv.
Mr. Pranaya Goyal, AOR
Mr. Nikhil Ranjan, Adv.
Ms. Apoorva Kaushik, Adv.

                  Dr. S. K. Verma, AOR

                   Mrs. Priya Puri, AOR

                  Mr. M. R. Shamshad, AOR
Mr. Aditya Samaddar, Adv.
Ms. Sarah Haque, Adv.

Mr. Yogesh Pachauri, Adv.
Mr. Udit Arora, Adv.

                   Mr. Sanjay Kumar Tyagi, AOR

                   Ms. B. Vijayalakshmi Menon, AOR
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Mr. Pulkit Deora, Adv.
Mr. Udit Gupta, Adv.
Sylvine Sarmah, Adv.

                   For M/s. Udit Kishan and Associates, AOR

                   Ms. Archana Pathak Dave, AOR
Ms. Ankita Chaudhary, Adv.
Mr. Virag Gupta, Adv.
Mr. Manish Sharma, Adv.

Mr. Rajnish Singh, Adv.
                  Mr. Piyush Kant Roy, AOR

Mr. Kunal Chatterji, AOR

Ms. Varsha Banerjee, Adv.
Ashu Kansal, Adv.
Ms. Stuti Vatsa, Adv.
Mr. Milan Singh Negi, Adv.

              Mr. T. V. S. Raghavendra Sreyas, AOR

                   Mr. Mrigank Prabhakar, AOR
Mr. Nitin Wadhwa, Adv.

                  Ms. Misha Rohatgi Mohta, AOR
Mr. Dhruv Rohatgi, Adv.
Mr. Nakul Motha, Adv.

Dr. Bharat Bhushan Parsoon, Sr. Adv.
Ms. Sonam Priya, Adv.
Mr. Shovit Singh, Adv.
Mr. Anurag Singh, Adv.
Mr. Rahul Mohan Gautam, Adv.

                   Mr. Jeetender Gupta, AOR

Mr. Sanchar Anand, Adv.
Mr. Rohan Gupta, Adv.

                   Mr. Devendra Singh, AOR

Mr. Zorawar Singh, Adv.
                   Mr. Vivek Kishore, AOR

Mr. Debo Preyo Pal, Adv.

Mr. Sanyat Lodha, Adv.
Ms. Sanjana Saddy, Adv.
Mr. Ambuj Agarwal, Adv.
Ms. Swati Chowdhary, Adv.

                   Ms. Anindita Mitra, AOR

                  Mr. Yadav Narender Singh, AOR
Mr. Ashutosh Yadav, Adv.
Mr. Jagdish Parshad, Adv.
Mr. Rajiv Kumar Sharma, Adv.
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                  Mr. Senthil Jagadeesan, AOR
Ms. Sonakshi Malhan, Adv.
Ms. Suriti Chowdhary, Adv.
Ms. Mrinal Kanwar, Adv.

Mr. Abhimanyu Bhandari, Adv.
Ms. Nattasha Garg, Adv.
Mr. Arav Pandit, Adv.
Ms. Aashima Singhal, Adv.
Ms. Roohina Dua, Adv.
Mr. Cheitanya Madan, Adv.
Mr. Somesh Tiwari, Adv.

                   Mr. Naveen Kumar, AOR

                  Mr. Syed Mehdi Imam, AOR
Md. Nauman Ul Haq, Adv.
Mr. Videh Vaish, Adv.
Mrs. Shamam Anis, Adv.

Ms. Sheena Taqui, Adv.
                   Mrs. Bina Gupta, AOR

Mr. Kshitij Vaibhav, Adv.
Ms. Subarna Dubey, Adv.

Ms. Kanishka Prasad, Adv.
Ms. Vijiya Singh, Adv.
Ms. Shruti Shivkumar, Adv.

                   Mr. Prem Prakash, AOR

Mr. Ujjal Banerjee, AOR
Swapnil Gupta, Adv.
Shivambika Sinha, Adv.
Mr. Rajendra Gupta, Adv.
Mr. Akash Khurana, Adv.
Neelambika Singh, Adv.
Mr. Rudrajit Ghosh, Adv.
Ms. Ankita Sinha, Adv.

Mr. Sameer Abhyankar, AOR

                   Mr. Shekhar Kumar, AOR

Mr. Tejas Patel, AOR

Mr. Rakesh K. Sharma, AOR

                  Mr. Raj Kamal, AOR
Mr. D.K. Sharma, Adv.

                  Mr. Gaurav Kejriwal, AOR
Mr. Mita Sharma,
Mr. Sujit Keshri, Adv.
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                  Mr. Gaurav, AOR

Mr. Rohit Gupta, Adv.
                   Mr. Kaushik Poddar, AOR

Anshu Bhanot, Adv.
Mr. Anuj Mirdha, Adv.

                   Ms. Surbhi Mehta, AOR

Mr. Neeraj K. Kaul, Sr. Adv.
Mr. Aman Vachher, Adv.
Mr. Dhiraj, Adv.
Mr. Ashutosh Dubey, Adv.
Mr. Abhishek Chauhan, Adv.
Mrs. Anshu Vachher, Adv.
Mrs. Rajshree Dubey, Adv.
Mrs. Madhurima Mridul, Adv.
Mr. Arun Nagar, Adv.

                  Mr. P. N. Puri, AOR

Mr. Vivek Sibal, Adv.
Mr. Rahul Sharma, Adv.
Mr. Yash Patel, Adv.
Mr. P.N. Puri, AOR

Mr. Vikas Tiwari, Adv.
Mr. Dharmendra Kumar Sinha, AOR
Mr. Kumar Deepraj, Adv.

                  Ms. Charu Ambwani, AOR
Ms. Garima Goel, Adv.
Ms. Aakanksha Nehra, Adv.
Ms. Aditi Pundhir, Adv.

                   Mr. Abhishek Agarwal, AOR

Mr. Jitender Chaudhary, Adv.
Ms. Shilpa Chohan, Adv.

                   Mr. Rajesh Singh, AOR

                   Mr. Vivek Jain, AOR
Ms. Suchitra Kumbhat, Adv.

                   Mr. Rajat Joseph, AOR

                   Mr. Mayank Pandey, AOR

                  Mr. Abhinav Agrawal, AOR

Mr. Krishnan Venugopal, Sr. Adv.
Mr. Ninad Laud, Adv.
Mr. Neeraj Matta, Adv.
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Ms. Ananyaa Mazumdar, Adv.
Mr. Rajesh Ranjan, Adv.
Mr. Karan Mathur, Adv.

               Mr. Joel, AOR

Mr. Abhimanyu Bhandari, Adv.
Ms. Nattasha Garg, Adv.
Mr. Arav Pandit, Adv.
Ms. Aashima Singhal, Adv.
Ms. Roohina Dua, Adv.
Mr. Cheitanya Madan, Adv.
Mr. Somesh Tiwari, Adv.
Ms. Ranjeeta Rohatgi, AOR

                   Ms. Ruchi Kohli, AOR

                   Mr. Rameshwar Prasad Goyal, AOR

                   Mr. Anurag, AOR

                   Mr. Ankur Prakash, AOR

Mr. Arvind Dattar, Sr. Adv.
Mr. Jayant Bhushan, Sr. Adv.
Mr. Amar Gupta, Adv.
Mr. Daksh Ahluwalia, Adv.
Mr. Manish Jha, Adv.
Ms. Pallavi Kumar, Adv.
Mr. Adhiraj Gupta, Adv.
Mr. Divyam Agarwal, AOR

                  Mr. Puneet Singh Bindra, AOR
Mr. Rajnish Singh, Adv.
Ms. Simran Jeet, Adv.
Mr. Sanampreet Singh, Adv.

                   Mr. Harish Pandey, AOR

                   Mr. Chirag M. Shroff, AOR
Ms. Mahima C. Shroff, Adv.

                   Mr. Sanchit Garga, AOR

Mr. Rakshit Goyal, Adv.
                   Mr. Sriram P., AOR

Mr. Gopal Sankaranarayanan, Sr. Adv.
Mr. Sumeer Sodhi, AOR
Mr. Aman Nandrajog, Adv.
Ms. Aarzoo Aneja, Adv.
Mr. Ashish Tiwari, Adv.
Mr. Shrutanjay Bharadwaj, Adv.
Mr. C. George Thomas, Adv.
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A. Khanna, Adv.

                   Mr. Santosh Kumar - I, AOR

                   Mr. Abhay Kumar, AOR

Dr. A.M. Singhvi, Sr. Adv.
Mr. Shyam Divan, Sr. Adv.
Mr. Mahesh Agarwal, Adv.
Mr. Rishi Agrawala, Adv.
Mr. Parminder Singh, Adv.
Ms. Aastha Mehta, Adv.
Ms. Shruti Arora, Adv.
Ms. Sanam Tripathi, Adv.
Mr. Simranjit H. Virk, Adv.
Mr. Vinayak Bhandari, Adv.
Mr. E. C. Agrawala, AOR

Mr. Shivendra Dwivedi, Adv.
Mr. Akshay Sharma, Adv.
Mr. Vikas Sharma, Adv.

                  Mr. Rajesh Mahale, AOR

Mr. Pramod Sachdeva, Adv.
                  Mr. Saurabh Mishra, AOR

Mr. Onkar Singh, Adv.
Mr. Arun Verma, Adv.

Mr. Prateek Gupta, Adv.
                   Mr. Krishna Dev Jagarlamudi, AOR

Ms. Riya Arora, Adv.

Mr. Atul Sharma, Adv.
Mr. Abhishek Sharma, Adv.
Ashly Cherian, Adv.
Purva Kohli, Adv.

                   Mr. Gautam Talukdar, AOR

Mr. Rakshit Goyal, Adv.
                  Mr. Rajat Sehgal, AOR

Mr. Ruhitash Kumar Sharma, Adv.

Mr. Rajat Sehgal, AOR

                  Mr. Sumit Sinha, AOR
Mr. Sinha Shrey Nikhlesh, Adv.
Nayan Dubey, Adv.
Swastik Verma, Adv.

Mr. Vaibhav Gaggar, Adv.
Mr. Sanchit Uppal, Adv.
Ms. Sumedha Dang, Adv.

                   Mr. Tushar Singh, AOR
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                   Dr.  Surender Singh Hooda, AOR

              Ms. Pooja Dhar, AOR

                  Mr. Sanjeev Kumar, AOR
Mr. H.K. Naik, Adv.
Ms. Padama Chaudhry, Adv.
Mr. Rajnish, Adv.

Mr. Prashant Katara, Adv.
Mr. Rohit Mehra, Adv.

                   Mr. Debasis Misra, AOR

                   Mr. M.P. Parthiban, AOR

                   Mr. Rajesh P., AOR
Mr. Manoranjan Sharma, Adv.
Mr. Prashant Jain, Adv.

                  Mr. Kumar Mihir, AOR
Ms. Gunjan Sharma, Adv.

Mr. Mohit Chaudhary, Adv.
Ms. Puja Sharma, Adv.
Mr. Kunal Sachdeva, Adv.
Mr. Anup Mishra, Adv.
Mr. Balwinder Singh Suri, Adv.
Ms. Garima Sharma, Adv.
Ms. Sristhi Gupta, Adv.

                   For M/s. Kings And Alliance LLP, AOR

Mr. Satish Kumar, AOR

Mr. Pranab Prakash, AOR

Mr. Sumit Roy, Adv.
Mr. Varun Pandey, Adv.
Mr. Narender Singh Yadav, AOR

                   Mr. Santosh Kumar - I, AOR

                   M/s.  Mitter & Mitter Co., AOR

                   Mr. Ashutosh Jha, AOR
Mr. N. Deepak, Adv.

Mr. Vijay Kumar, Adv.
Mr. Rahul Kumar Singh, Adv.
Mr. R.C. Sharma, Adv.
Ms. Kamakshi S. Mehlwal, AOR
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Ms. Sonia Dube, Adv.
Ms. Kanchan Yadav, Adv.

                  M/s. Legal Options, AOR

Mr. Sidharth Joshi, Adv.
Mr. R. Maheswari, Adv.
Mr. Gopal Singh Chauhan, Adv.
Mr. S. Muthu Krishnan, Adv.
Ms. Divya Chaudhary, Adv.

                   Mr. Saurabh Trivedi, AOR

Mr. Manish Paliwal, Adv.
Mr. Vikas Kumar, Adv.
Ms. Vatsala Kak, Adv.
Mr. Sumesh Dhawan, Adv.

                  For M/s Corporate Legal Partners, AOR

For Respondent(s) Mr. K.K. Venugopal, Attorney General for India
Mr. Tushar Mehta, SG
Ms. Madhavi Diwan, ASG
Ms. Shraddha Deshmukh, Adv.
Mr. Kanu Agrawal, Adv.
Chinmayee Chandra, Adv.
Mr. Rajeev Ranjan, Adv.
Mr. Rajan Kumar Chourasia, Adv.
Mr. Sachin Sharma, Adv.

                   Mr. Arvind Kumar Sharma, AOR
Gargi K., Adv.
Mr. Rajat Nair, Adv.
Mr. Raj Bahadur, AOR

                   Mr. A. Venayagam Balan, AOR

                   Mr. V. Elanchezhiyan, AOR

Mr. Salim Inamdar, Adv.
                   Ms. Pragya Baghel, AOR

Mr. Ravi Shehgal, Adv.
Mr. Tejas Sanghrajka, Adv.

                   Mr. Sunil Fernandes, AOR

                   Ms. Sujata Kurdukar, AOR

                   Ms. Rashi Bansal, AOR

Mr. P. Niroop, Adv.
Mr. Chandan Kumar, Adv.

                   Mr. Manoj C. Mishra, AOR

                  Mr. Shohit Chaudhry, AOR
Ms. Appabrita Saha, Adv.
Mr. Pankaj Agarwal, Adv.
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Mr. Vaibhav Aggarwal, Adv.
Mr. Ketan Paul, Adv.

                   Mrs. Anil Katiyar, AOR

Mr. R. Balasubramanian, Sr. Adv.
Mr. B. Karunakaran, Adv.
Mr. Mohd. Tabishzia, Adv.

                   Mr. S. Gowthaman, AOR

                   Ms. Neha Malik, AOR
Ms. Shalini Sinha, Adv.
Mr. Amit Kimothi, Adv.

                    Mr. Vaibhav Kumar, AOR

Mr. Rajiv Kumar Sinha, Adv.
                    Mr. Narendra Kumar, AOR

                   Ms. Radhika Gautam, AOR
Ms. Priyanka Arora, Adv.

                   Mr. Ravindra S. Garia, AOR

                   Mr. Kumar Dushyant Singh, AOR

                   Mr. Krishna Kumar, AOR

Ms. Mridula Ray Bharadwaj, AOR

                   Mr. Vikas Mehta, AOR
Mr. Apoorv Khator, Adv.

                   Mr. Rajesh Goyal, AOR

                   Mr. Dilpreet Singh, AOR

                   Mr. Mayank Goel, AOR
Mr. Monamshel, Adv.

Mr. Piyush Singh, Adv.
Mr. Aditya Parolia, Adv.
Mr. Akshay Srivastava, Adv.
Mr. Nithin Chandran, Adv.
Mr. Zahid Hussain, Adv.
Ms. Nivedita Grover, Adv.
Mr. Varun Tandon, Adv.
Mr. Kumar Pradyuman, Adv.
Ms. Sumbul Ismail, Adv.
Mr. Rishabh Gupta, Adv.
Ms. Kashish Sareen, Adv.
Ms. Harshita Chauhan, Adv.
Mr. Prateek Vats, Adv.
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Mr. Rajesh Kumar, Adv.
                   Mr. Gaurav Goel, AOR

                   Mr. Awanish Sinha, AOR

Mr. Naresh Kaushik, Adv.
                   Mr. Vardhman Kaushik , AOR

Mr. Nishant Gautam, Adv.
Mr. Dhruv Joshi, Adv.
Mr. Omung Raj Gupta, Adv. 

                   Mr. Ritesh Kumar, AOR

                   Mr. Atul Sharma, AOR
Mr. R.K. Pandey, Adv.

                   Ms. Nidhi Mohan Parashar, AOR
Mr. Soayib Qureshi, Adv.
Mr. Devansh Jain, Adv.

Mr. Dhruv Gupta, Adv.
Shaishav Manu, Adv.
Mr. Arjun Singh Bhati, AOR

                   Ms. S. Janani, AOR

                   Dr. (Mrs.) Vipin Gupta, AOR

                   Mr. Vaibhav Manu Srivastava, AOR

Mr. Vikpul Ganda, Adv.
Mr. Satyajit A. Desai, Adv.

             Ms. Anagha S. Desai, AOR

                   Ms. Astha Sharma, AOR
Ms. Dimple Nagpal, Adv.

                   Mr. Pramod Dayal, AOR

                   Mr. Annam Venkatesh, AOR
Mr. Rahul Mishra, Adv.
Ms. Avni Sharma, Adv.

Mr. Atul Sharma, Adv.
                   Mr. Pramit Saxena, AOR

Mr. R.K. Pandey, Adv.

                    Mr. Amit Gaurav Singh, AOR

Mr. Rahul Rathor, Adv.
    Ms. Priyanjali Singh, AOR

Mr. Karunesh Kumar Shukla, Adv.
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Mr. Sachin Mittal, Adv.
Mr. Kanishk Khullar, Adv.
Mr. Sunil Upadhyay, Adv.
Mr. Vaibhav Sharma, Adv.

                   Mr. Rahul Joshi, AOR

                   Mr. Nikilesh Ramachandran, AOR

Mr. Sunil Dalal, Adv.
Mr. S.S. Ray, Adv.

                   Ms. Rakhi Ray, AOR

Mr. Amit Agrawal, AOR

                    Mr. Aniket Deepak Agrawal, AOR

Mr. Parveen Kumar Aggarwal, Adv.
Mr. Abhishek Grover, Adv.

                   Mr. Sanjay Jain, AOR

Ms. Preeti Singh, AOR

                   Mr. Sudhansu Palo, AOR
Mr. Gautam Dash, Adv.
Mr. Ravin R. Dubey, Adv.

                   Ms. Madhusmita Bora, AOR

                   Mr. Rohit Kumar Singh, AOR
Mr. Sumant De, Adv.

Mr. Abhay Pratap Singh, Adv.
Prithu Garg, Adv.
Mr. Siddharth Mehta, Adv.
Mr. Lzafeer Ahmad, Adv.
Mr. Saji George, Adv.

                   Mr. V. K. Biju, AOR

Tasneem Ahmadi, Adv.
                   Mr. Sudhir Kumar Gupta, AOR

Mr. Manish Gupta, Adv.
Mr. Satish Kumar, Adv.

                   Mr. K. Paari Vendhan, AOR

                   Charu Sangwan, AOR

                   Mr. Rajiv Shankar Dvivedi, AOR

Ms. Pallavi Mishra, AOR                    

Mr. Sanjay Sarin, Adv.
Mr. Tarun Rana, Adv.
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Mr. Aditya Sarin, Adv.
Mr. Dinkar Kalra, AOR

Mr. Mukul Gupta, Sr. Adv.
Mr. Vibhor Garg, Adv.
Mr. Dinkar Kalra, AOR

Respondent-in-person

Mr. Rajiv Ranjan Dwivedi, AOR

Ms. Mukti Chaudhry, AOR

                   Mr. Tarun Gupta, AOR
Mr. Atul Kumar, Adv.
Mr. Abhimanyu, Adv.

Mr. P.V. Dinesh, AOR
Ms. Sindhu T.P., Adv.
Mr. Mukund P. Unny, Adv.
Mr. R.S. Lakshman, Adv.
Mr. Bineesh K., Adv.
Mr. Ashwin Kumar Singh, Adv.

                   For M/s. Indialaw, AOR

Ms. Geeta Luthra, Sr. Adv.
Mr. Jatin Sehgal, Adv.
Mr. Raymon Singh, Adv.
Mr. Adhirath Singh, Adv.

                    Mr. Snehasish Mukherjee, AOR

                    Mr. Azmat Hayat Amanullah, AOR

Mr. Sarvam Ritam Khare, Adv.
Urvi Kuthiala, Adv.
Ms. Vrinda Kapoor, Adv.

                    M/s. Ace Legal , AOR

                    Ms. Manjeet Kirpal, AOR

Mr. Chayan Sarkar, Adv.
Mr. Karan Bindra, Adv.

                   Mr. Anzu. K. Varkey, AOR

                    Mr. Subhro Sanyal, AOR

Ms. Garima Bajaj, AOR

Mr. Pradeep Dhingra, Adv.
Ms. Shalini Dhingra, Adv.
Mr. Satya Ranjan Swain, Adv.

                   Mr. Rajesh Singh Chauhan, AOR
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Liju V. Stephen, Adv.
Mr. James P. Thomas, AOR
Md. Apzal Ansari, Adv.
Ms. Indu Jacob, Adv.

Mohd. Farhan Khan, Adv.
Farah Hashmi, Adv.
Md. Shahid Anwar, AOR

          UPON hearing the counsel the Court made the following
                             O R D E R

Delay, if any, is condoned.

Heard  the  arguments  of  Dr.  A.M.  Singhvi,  Mr.  Krishnan

Venugopal,  Mr.  Arvind  P.  Datar,  Mr.  Shyam  Divan  and  Mr.  Gopal

Sankaranarayanan,  learned  senior  counsels  appearing  for  the

petitioners and Mrs. Madhavi Divan,  learned Additional Solicitor

General appearing for the respondent-Union of India.

Hearing concluded.

Judgment reserved.

(R. NATARAJAN)                         (RENU DIWAN)
COURT MASTER (SH)              ASSISTANT REGISTRAR    
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